
  

RESERVED 

CENTRAL AW,1NISTRAT1VE TRIBUNAL ALLAHABAD BEI\CH 

Allahabad this the 1944n 	day of 
Dataini-44 - 1994. 

Honlble Mr. Justice B.C. Saksena, Vice—Chairman 
Hon,ble Mr. K. Muthukumar, Administrative Member  

Original Application no. 83 of 1992. 

1. Dilip KumarS/o Sri Om Frakash„Guard, 
Quarter no.

, 
 511B, Lalitnaaar, Allahabad. 

2. Fradeep Kumar Yadav, s/o Sri K.L. Yadav, R/o 
367/322, Mohatshimganj, Allahapad. 

.... Applicants. 

Counsel for the Applicant Sri sunil Rai 

Versus 

1. 
The Union of India through the General Manager, 
N. Rly. Baroda House, New Delhi. 

2. The Divisional Railway Manager, Northern Railwa y, 

Allahabad. 

3. The Senior Divisional Commercial superintendent 
N. Ely Allahabad. 

4. The senior Divisional personnel Officer, N. Rly 
Allahabad. 

5. The senior Divisional Accounts Officer, N. Rly, 

Allahabad. 

Respondents 

Counsel fpr the Respondents sii r. .v. Srivastava/F. ...athur 

Sri B.B. Paul. 

Al2a914111 

1 	Original Application no. 406 of 1994 

1. Subhash Chandra, SA Sri Raja Ram, R/o 407, Rajapur, 
Distt. Allahabad. 

2. wis,f1Afier ,  qo R. 
Versus 

1. Ihe Union of India through 	the :,,eneral ManaJer 
Riy , Baroda House, \ew De hi. 

2. The Divisional Railway Manager, N. Rly Allahabad. 

prasad, R/o 317, K D.S.A. Ground 
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3. 	The senior Divisional Com:aercial, Superintendent 
N. Rly Allahabad. 

... Respondents 
a 

	

3. 	,r ginal Aphlicafion no. 110 of 1993 

	

1. 	Syed Nizam Hussain, S/o Syed All Eason, .4/a 29 yrs. 
R/o Mohalla Chiktoli, P.S. Hussaindoc:,6, P.O. 
Japla, District Palayum, 

	

G. 	Raaubir sharan Kharwar, S/o Sri S. Sunder, A/a 23 Yrs 
R/o 877—A Shastri Colony, Distt mugalsarai. 

ihpplicants 

Vers us  

1. Jnion of India, through -,ineral Manager, N. 
Rai lway Board, Baroda House, New Delf.i. 

2. a 
Hoi
hef
se.New  

.Commerci la 
.
Slperintendent, N. hly Baroda 

Dein' 

3. Divisional Railway Manager, Northern Railway 
Nawab Yusuf Road, Allahabad. 

4. Seni )r Divisinal Corercial Superintendent, 
N. Rly Nawab Yusuf Road Allahabad. 

. . . . Respondenas- 

	

4. 	Original Apclication no. 39 of 93 

1. Nirala Singh, S/o n. Singh, a/a 30 Yrs, H/p 
Ram Basic Vidalaya, Darganj, Allahabao. 

2. Tarak math I andey, S/o B.D. Pandey, A/a 30 Yrs. 
Rfo Village Kewalpur, post Beri—Visa, District 
Varanasi. 

3. Kamla Kant Shukla, S/o P.N. Shukla, R/o Ram Basic 
Vidyalaya, Daraganj, nllahabad. 

4. ,mar Math, S/o Mangru, R/o Ram Basic Vidyalaya 
Daraganj, Allahabad. 

5. Sushil Kumar Tripathi, S/o K.S. Tripatbi, R/o 
village Lacshagrah, post Lakshagarh (Handia), 
Distt. Allahabaa. 

6. shyam shanker Shukla, S/o Sri 	Shukla, R/o 
Vaishno Ashram Ram Basic Vidyalaya, Daraganj Distt. 
Allahabad. 

"pplicants. 

Versus 

I. 	Union of India through General ,v.ianager Northern 

Railway, Baroda House, New Delhi. 
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2. Chief Commercial Superintendent, Northern Railway 
Baroda House, New Delhi. 

3. Divisional Railway Manager, N. Ely, Allahabad. 

4. Senior Divisional Commercial Supreintendent 
my Allahabad. 

... Respondents 

5. Original Application no. 38f of 1993 

1. 	Fazal Karim. 	Mchd. Kadim, R/o Villaoe Chakiya, 
House no. 104/241 Rpost Office B.F.O. Distt Allahabad. 

2, 	Ajay Kashyap, S/0 F.S. Kashyap, h/o 63 J.K. Fourth 
Avenue, Railway Colony Smith Road, Allahabad. 

... Applicants 

1. Jnion of India, through General Mana:?er, Northern 
Railway, Railway Board Baroda House N. Delhi. 

2. Chief Commercial superintendent, N. Rly Baroda 
H-Ousei New Delhi. 

3. Divisional Railway Manager, Northern Railway 
Allahatad. 

4. Senior Divisional Commercial Superintendent. 
Northern Railway Nawab Yusuf Road Allahabad. 

.... Respondents. 

6. 	Original Application no. 32 cf 1993 

1. 	camrul bk.san, A/a 29 Yrs S/o Late Sri S.N. Hasan, 
Ric 121Dariyabad, Jogighat, Allahabad. 

Applicat 

.Versus 

1. inion of India through Genral Manager N. Rly, Rly 
Boatd Baroda House New Delhi. 

2. Chief Commercial Superintendent, N. Rly Baroda, 
House, Nev Delhi. 
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3. Divisional Lailway Manager, Northern Railway, 
Nakeirab Yusif Road, Allahabad. 

4. Senior Divisional Commercial superintendent, 
Northern hallway Allahabad. 

Resp.nd.rnts 

7. 	Original A pplication no. 1782 cf 1992 

1. Vinod Kumar Sharma, -/c Snri 	 R/o 17/A 
Labia Marg, Allahabad. 

cant 

Versus 

The Union of India throvgh the Chairman, Railway_ 
Boar-do:New Delhi. 

2. 	The .ieneral Manager N. Rly Baroda House, New Delh:. 
, 	- - 3. The Divisional RailWay Managr N. Rly Allaab41,

ad. 

Respondents 

8, 	Original APPlication no. 1534 of 1992 

1. Shfam N.;rain Singh, 3/0 R.N. Singh, R/o Vill a Post 
Jamauli, Distt. Baksur, Bihar. 

2. Ravind:a Tripatbi S/o Sri S.C. Tripathi, R/o 
Vill. Dharampur Ghurwa, Tehsil ..phoolpur Allahabad. 

3. Ram Bharat, s/o Sirdhari Lal, R/o Deogalpur, post 
Ma 	Mau pima Distt. Allaha:Jad. 

. . . Ap p li can t 

Versus 

1. Union of India, through Secretary Raiiw,y Board, 
Rafi marg, New Delhi. 

2. General Manager, Northern Railway, Railway Bnuwan 

(Baroda Houma} New Delhi. 
- • 5 



--la-ew Delhi. 
1. - The Jni on of India through general Manager, N. .ly 

The Divisional Railway Manager, N. Rly Allahabaci. 

Senior Divisional Couniercial Suodt. N. Rly DRV 
Allahabad. 

.... Respondents 

3. Chief Commercial Superintendent. N. }11y Rai 113hawan 
( Bar oda House) New De lhi . 

4. Divisional Railv.ay Manager, Northern Railway, 
D.R.M. Office Nawab Yusuf Road, Allahabad. 

5. Senior Divisional Comrae-rcial Superintendent, N. Rly 
D.R.M. Office, Allahabad. 

... Respondents 

9. 	original Application no.352 of 1992 

1. 	Rajendra Prasad Pandey, S/o Sri S.P. Fandey, 
gill Nanhoopur, P.O. Pahara, Distt. Mirzapur 

10. Original Application no. 4-0 of 1994. 

1. Raicndra Kumar, s/o Sri F.N. Jaisay.al, R/o 225 
Gandhi Nagar, Mutthiganj, Distt. Allahabad. 

2. R.mesh Chand, s/o Sri Late Hari Lal, Flo 19/216 
Luker 3,:nj, Distt. Al.aabad. 

... Applicants 

Versus 

1. The mnion of India through the General man er 
N. lily Baroda House, New De lhi. 

2. Divisional Railway Manaier, N. Rly Allahabad. 

t 

3. 	s-nior Divisional Commervial superintendent, 

cettv. - -6 	s 
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N. Rly, Allahabad. 

Respondents 

11. Original Application no. 400 of 1994 

1. Ram Niranjan Singh, A/a 33 Yrs, S/c Sri R.N. Singh 
Rio 183—Alopibegh, Allahabad. 

2. Km. Shashi. Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/o 1 Dhin]hwas Khothi, Alopibagh, 
Allahabad. 

3. Dinesh Kumar, A/a 3, Yrs, 3/o Sri G.S. Lel Srivastava 
R/o Villae g post sindhora, Distt. Vdrzapur. 

... Applicants 

Versus , 

1. 0pion Of India, thr:ugh General :anag-r, Northern 
Railway, Railway Board, Haroda House. N. Delhi 

2. Chief Personnel Officer, N. Hly, Barad° lip e. 
"ew Delhi. 

3. Divisional Railway Manal.er, Northern Railway, Nawab 
Yusuf Road, Allahabad. 

4. Senior Divisional Commercial Superintendent 
N. Ely, Allahabad. 

... Respondents. 

12. Original Application no. 399 of 1994 

1. Kadin Ahmed, S/o Sri Abdul 3hafour Khc,n, A/a 30 Yrs 
H/o 182/K/I, A.D.A SolcrLy Rajr ,cpur Allahabad. 

2. Brijosh prasad, S/o Sli Narain prasad, A/o 26 Yrs, 
do 93—Vatiyora koadm Alopibagh A Ilat;a0ad. 

3. Kamletlh Singh, s/o Sri R,m Bali Singh, a/a 37 Yrs, 
a/c 129 Alopibagh, Allahabad. 

4. Rajesh Kumar, S/o Naraln prasad, a/a 28 Yrs, R/o 
544 Colonelganj, Allahabad. 

5. Arun Kant srivastva, s/e sit M.P. Srivastava, 
afa 3,i Yrs R/o Azad Square, 	 Allahabad. 

6. Km. Vibha sarswat, D/o S.R. Sorswat, a/a 32 Yrs 
R/o 133—BC, Leader Road, Railway Colony Allahabad. 

7. Km. Abha sarswat, D/o 3.H. Sarswat, a/a 27 Yrs 
-7 



• 

IT 7 

R/o 133—BC, Lead Road, Railway Colony, Allahabad. 

t. 	Ravi shankar Srivastava, S/o Sri Pram Kumar, 
Aia 26 Yrs, R/s 130—C/51—L Rajroup—pur, 
All:nabad. 

... Applicants 

Versus 

1. inion of India through 2.eneral Manag-r, N. sly, 
Railway Board, Baroda House, New Delhi. 

2. Chief Personnel Officer, N. Rly Daroda HOuse, 
ew Delhi. 

3. Divisional Railway Mana:er, N. Rly, A llahabad. 

4. Senior Divisional Commercial Superintendent, N. Rly 
,hawab Yusuf Road, Allanabad. 

... . Responde nts 

13. Original Application no. 397 of 1994 

1. Piyush Kumar Dwivedi S/0 K.K. Dwivedi, A/a 29 Yrs 
R/o50—A Madhwapur Allahabad. 

2. R.:mesh saran S/s Hari Shenker Lal, A /a 34 Yrs 
R/o C-27/273-8, Indian Press Colony Jagataanj, 
Varanasi. 

3. Rajeev Kumar Srivastava, S/0 P.M. Lal, a/a 30 Yrs 
R/o CK-63/209—A Choti Piyarie District, Varanasi 

4. Amulya Kumar Gupta, S/o Sri N.K. Gupta, a/a 30 Yrs 
R/o 174 Furana Katra, Allahab,d. 

5. Surendra Kumar S/o K. Lal a/a 30 Yrs, R/o Vill. 
Post Halimpur, Distt. Varanasi. 

6. Rakesh Behati Srivastava, 3/o K.B. Srivastava, 
A/a 26 Yrs, R/o 12 Ghas—Ki—Satti, Khuladbad, 
Allahabad. 

7. Friya Kant Srivastava, 5/0 Sri A.N. Lal, a/a SS Yrs 
R/o S-1/64-2G Chupe—Pur, Distt. Varanasi. 

8. Fraveen Kumar S/o Sri t.Frakesh, ria 28 Yrs R/o Shiv 
3/13—K-8, Nawalpur Colony, Y.eerapur gasahiee, 
Varanasi, 

... Applicants 

Ve rs us 
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1. 	Union of India, through General Manager, N. Rly, 
Railway Board, Baroda House. New Delhi. 

4 • 	Chief personnel Officer, Northern Railway, Baroda 
ouse, New Delhi. 	 'ft 

3. Divisional Railway Manager, Northern Railway, Nawab 
Yusuf Hoad, Allahabad. 

4. senior Divisional Commercial Superintendent :,. Rly 
Nawab Yusuf Road, Allahabad. 

Respondents. 

'14. Original A pplicatior no. 1702 of 93 

1. Rajendra Prasad 	Aja 24 Yrs, S/o Sri kbj Bahadur 
Singh, R/o Vill Khapati, Post Knapatia, Distt 
AllahaLad. 

2. Dharam pal Singh, Aia 32 Yrs, S/0 L.R. Singh, R/o 
Vill. Chambir Singh Par (Sawran) P.O. Aurai, 
Distt. Varanasi. 

3. Wahesh Frasad, A/a 35 Yrs, s/o Sri Hamji Prasad 
R/o Mohalla :arsurampur, post Mughalsarai, Distt 
Varanasi. 	 t 

11,  

4. Munna L.1, A/a 29 Yrs, 3/c Sri Cheddi Ram H/o 
43 Vill Chandhasi (Khuswaha Basil) Post Chandhasi, 
Mugalsaria. Distt. Varanasi. 

Applicants 

Versus 

i. 	Union of India, through General manager, N. Rly 
Baroda House, New Delhi. 

2. 	Chief Commercial Superintendent, N. Rly, Baroda 
House, New Delhi. 

3. 	Divisional Railway munager, 	Rly Lav‘an Yusuf Road, 
Allah bad. 

4. 	senior Divisional Commercial superintendent, DRM 
Office, AllaLiab::h. 

Ice= qpndents 

15. original A 2plication no. 1227 of 1993 

1. 	Lal Bahadur, s/o Sri Jhanna, A/a 28 Yrs, R/o vill 

N 

..,.....srommow.••••■+«earir ^i/r-ro•Etterrra""" 
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Bhawarohi, P.O. sindhaur, Distt. Mirzapur 

2. Kishorilal, 3/0 ihanna, A/a 32 Yrs R/o Vill. Bhawaroh:,  
3indhaur, District Mirzapur. 

3. Eori 	S/o _Manna, A/a 30 Yrs, ii/o Vill Rhawarohi, 
P.D. Sindhaur, Distt. Mirza or. 

Dinesh Prasad, S/o sri Shvnat prasa_d_t _A7s--32 Yrs 
R/o vill g jp.O. baraini, Distt. Mirza or 

5. Ram Subhag, 3/0 Sri D. singh, A /a 27 Yrs, R/o 
vill Murahuan, P.O. shikarganj Distt. Varanasi. 

6. surd 1 Kumar, s/o Sri Bansni Lai a/a 31 Years 
r/o B.P. 285 Ravi Nagar Colony, Near Kali :,tianir 

■Lughalsarai, , 'arenasi. 

. . . .kp 1 cants.  

Ver sus 

1. 	Union of India through General Manager, N. Rly Rail- 
way Board Baroda House. New Delhi 

2. 	Chief Personnel Officer, N. Rly Uaroda House, New 
De. 1 hi 

3. Divisional Rai lway Mena 4er, Northern Railway, 
Nawao Yusuf Road, A llahabr-O. 

4. 	Senior. Divisional commercial superintendent 
I. lily, Nayao Yusuf Road, Allahabad. 

v.. Respondents 

16. Original Application no. 873 of 1993 

1. Santosh Kumar Dv.ivedi, S/o Late Sri R.M. Dwivedi 
h/c Vi 11 g post sindthora, District Mir zapur 

2. Randhir 	3/0 3.N. sinyh, r/o vill sultanpur, 
F.O. Makhniet., ur Distt. 

3. Virendra singh, s/oSri S. sinjh , r/o Vill Rampur 
Post RampurDharnave Ditt. AllEhebad• 

Jitendra Bahadur Sin§h, s/o sri ,;.Singh, r/o 
vill and Post Rampur Dhamava, Distt. Allahabad. 

5. 	Ran Vijai singh, s/o -3.R. Singh, r/o vill L post 
Rampur Dhamava, Distt Allahabad. 

6. 	Vinay Ku7.ar singn,s/o 	..10hesh Singh a/a 22 Years 
r/o vill L. post Rampur, Dhamava, Distt. Allahabad. 

7. 	Bodha Binh, s/o s:i H. 13ahedur, r/o vill chadpur, 

iv 
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post Bhitaura, Distt. Fatehpur. 

8. nam 	Singh s/o sri A . Singh, H/o Vill sahima ui, 
post Bhitaura, Distt, Fatehpur. 

9. Kunwar Rojendra sinTh, 3/o sri ,:.B. Singh, c/o, 
Badi Madan, post siswan, Distt. Allahabad. 

Raghvendra pratap Sing„h, sic Sri V.Singh r/o vill 
Churiyani, post churiyani Distt. Fatehpur. 

11. S.C. NI:ishra, S/o R.S. rishra, r/o vili Jathi ;most 
Mahiddinpur, Distt. Aliahabaci. 

12. ziardwar, s/o Ham Singh, r/o vill and post Kallnia 
Distt. Azamgarh. 

13. Ajai Kumc.r Srivastava, s/o sri (L..ate) Saheb Lai 
Srivastava, r/o. Vill E. post sindthora, Bitt. 
Mirxa...ur. 

14. Anant Ilathak, S/o S.N. pathak, r/o 8-24 S.T..b. 
Karelli Allababad. 

15. Kunwar Surendra Singh, S/o J.B. Singh r/o Viii 
Bell Madari, post Siswan, Distt Allababad. 

16. Ramesh Singh, s/c M. Singh, r/o vi 11 and post Ra7,pur I 
Dhamava, Distt R i_lanabad. 

17. S.K. .3upta, S/o K.L. Gupta, r/o 4 HB/107 ,Lnga "agar 
Colony Varanasi. 

18. Hishamuddin, 	sri sabaudclin, r/o 537—A Shanshyam 
Nagar Colony Allah,:bad. 

Applicants 

Vers us  

1. Union of :India, through Seneral Manager, N. R1V 
Railw ay Board, Baroda souse, N. Delhi. 

2. Chief ITersonnel Officer, t.orthern Bail,  
!-souse, ":h - w Delhi. 

3. Divisional Railway r,anc:z.er, Northern Hallway, 
Nav:ah Yusuf Road, Allahabad. 

4. senior Divisional Compercial superintendent, 
Noethern Railway Al la haba d. 

Respondrnts 

ay, Barod:.• 

L 



0i) 
Original A ppiicati on no. 759 of 1993 

	

1. 	1'.1-ahesh Kumar, s/o sri H. Lal, r/c New Lasker Line, 

i-urana Baihrana, Allahabad. 

... Applicants 

Versus 

1. The tinim of India through the 
nortnern Railway, Baroda House, General Manager, New Delhi. 

Northern Railway 
2. The Divisional Railwa y Manager, 

Trio Sr nioL Divisional Commercial 
3. I\:orthern Raily:ay Alh.habad. 

4. The senior Divisional Personal Officer, N. 
Al la habad. 

5. The Senior Divisional Accounts Officer, N. 

... Respondents 

1%. Original Apolcation no.746 of 1993 

1. Samarnath Singh S/o Salik Ram a/o vi 11 Kureh—Khurd, 

P.O. Mugalsarai Distt Mugalsarai. 

2.  -)m prakash Sharma, S/0 Late Sri puttoo Lal Sharma 
606 r/o vill parshurampur (sikatia) P.O. 
Mugalsarai, Distt ,Mugalasria. 

... Applicants 

Versus 

1. Union of India, through General Manager N. Rly 
Railway Board, Baroda House. "ew Delhi 

2. Chief Personnel Officer, N. Rly Baroda House 
N. Delhi. 

3. Divisional :L:ilway Manager N. Rly All-  habad. 

4. Senior Divisional Commercial Superintendent, N. Rly 
Allahabad. 

... Respondents 

Original Application no. 530 of 1993 

1. 	Ramc-sh Chandra, s/o sri R. ;harap,r/o vill 
Umarganj P.S. Raipur, Tehsi Machlishahr, District 
Jaunpur. 

12 

Superintendent 

lily 
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2. Satya prakash, s/o Adhya, a/a 30 yrs—rh vill 
Rampur sawai, P.O. Rajupur, Tehsil Machlishahr 
Distt. Jaunpur. 

3. Jamuna prasad, s/o Srinath r/o Gopalpur, p.o. 
Tehsil patii, Distt Pratapgarh. 

4. Sri Ram Singh s/o sri Murali, .a/a 29 yrs r/o 
Vill Behdaul Khurd, P.0.Surwan Misirp ur, 
Tehsil Patti Distt. Pratapgarh. 

5. lima Shanker, s/o sri Chote Lal r/p vill Banbirpur 
P.O. Raipur, Tehsil Machlishahr Distt Jaunpur. 

6. Laxman Singh, S/o sii Murali, r/c vill Behdaul 
Khurd, p.o. Surwan misirpur, Tehsil Patti 
Distt Pratpgarh. 

7. Girja Shankar, S/o sri Chhte Lal A /a 31 yrs 
r/c vill Vanbirpur, 	Raipur, Tehsil Machlishahr 

Distt. Jaunpur. 

Rajendra frasad, S/o sri Ram Lal, r/cUmarganj 
P.O. Raipur, Tehsil Machlishahr, Distt Jaunpur. 

Amrit Lal, S/o Sri nth 146, . 
Raipur, Tebsil Machlishahr 

Hira —al, Spo Sri Ram Nath, 
Raipur, Tehsil Machlishahr, 

Applicants' 

Versus 

1. Union of India through General Manager, Northern 
Railway Railway Board, Baroda House, New Delhi. 

2. Chief Personnel Officer, Northern Railway, Baroda 
House, 1'ew Delhi. 

3. Diviiional Railway Manager, N. lily Nawab Yusuf 

Raod 

3cnin-  Divisional Ccx:Imercial s..t)erintendrIt, N.Hly 
Allahasad. 

Hespon nts 

Original Applicatipr. no. 479 of 1993 

shiv shanker, s/o Ham Lakh:.r, 	vill :,endaul Khurd 

most .;aura Distt. Lratpgarh 

2. Hari shanker, s/o sri Chattey Lal, r/o vill Banvirpur: 
post Rampur, Distt Jaunpur. 

3. 1-1.3g1 Bahadur, S/0 sr. Mohan Lel, r/o Purani Bardahi 
Bazar, Post Mukundasaganj, Tehsil Patti, Distt. 
pratnpoarh. 

Rampur 

S 

8.  

9.  

10.  

villJmarganj P.O. 
District Jaunpur. 

r/o vill Umarganj, P.O. 
Distt. Jaunpur. 
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4. 
Ram Ashrey,_s/o sri Ram Adhar, r/o village Sukhan 
Misirpur, Post Suvanea, Tehsil Patti. Ditt piatapgarh. 

5. 
Vibha Shanker, 5/0 sli Choitey Lal rjo vill 
Eanvecrpur, Post Rpmpur Dist Jaunpur. 

6. 
Ram Khclewan, s/o sri Kandhai. r/o vill Sawai Rampur. 

ost_Sarai: Bika, Distt. Jaunpur. 

7. 
Ham Dahadur, s/o sri R,m Ahhilash, r/p vill 

puz,  Kharagrai, post suvnasa, Distt. Pratapgarh. 

B. 	Rarnshpnkel , s/o 	
Chottey Lal, 	o Eanveerpur, 

 , 

post Ram ux Distt. -aurr ur. 

9. 
Lalji, spo sri jatapher, n/o vill Meerpur, post 
Madhupur, Bistt. Jaunpur. 

10. 
shesh math, s/o sri Mata Saran , r/p vill E. Post 
Silaudhi, Distt. Prataygarh. 

Ap_lic ant 

Versus 

J. 	
Union of India through General Manager, N. ily Railway 
Board Batoda House, New Delhi. 

2. 
Chief Perosnnal Officer, Northern Railway, Baroda 
House, New Delhi. 

3. 
Di visi Dna 1 Rai lv,ay , M.ana ger , Northern Railway 

4. senior Divisional Commercial superintendent 
Northern Railway A llahabad. 

... Respondents 

2f. Original Application no. .416 of 1993 

1. Kishan Singh, s/o sri Ram Naoina Sini r/o 
yard Colony Qr. no. 702-0, ugalsar

h
ai, Distt. 

Varanasi. 

2. Ramesh, s/o sri Ramji r/o vill E. P.O. •Parshufamp ur 
sibtian post Mugalsarai, Distt. Varanasi. 

3. Ashok Kumar pandey, s/o sri Balmiky 11. andey I/O 

Sibtian, parshurampur, P.O. Mugalsarai , Alina ,ar 

Distt. V. rands i. 

4. Prem Kumar Srivastava, s/o sri S.M. Srivastava, 
r/o Loco Colony Cr. no. 128—K Mugalsarai Distt 
Varanasi. 

5. Di lip Kumar Sinha, s/o sri Deep Narein Lal, 

11/o Har,or Colony Lr. no. 694—A Mugalsarai, Distt. 

Varanasi. 
Applicants 
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Versus 

1. Jnion of India through General Manager, N. Rly 
Railway Board, Baroda House, New 1),- lhi. 

2. Cnief.Fersonnel Officer, Northern Railway, Baroda 
Vev,; Delhi. 

Divisional hallway Manager, Northern Railway 
Allahabad. 

4. 	serior. Divisional Commercial superintendent, Northern 
hallway, Nawab Yusuf Road, ,11a haba d. 

.•. ::espondonts 

2t. Original Application no. 1035 of 1992 

1. 	santosh Kumar s/o sri B.G. Shar:na, r/o 146– Loco 
colony Ali :Jar h. 

Applicant 

Versus 

1. 	Union of India throuah the _leneral Manzeier, N. Rly 
Baroda House, New Delhi. 

	

2. 	Divisional Railway Manager, N. Hly Allahabad. 

	

3. 	Senior Divisio.al Commercial Superintendent, N. Riy 
Allahabad. 

... Respondents 

n 

uricirdl 	p:licution no. 1303/92 

1. Kr,ar candey, :;/c 	Pandey, h/o 
b0 Brcnddli stticr Rd. Jaunpur. 

2. Jyati Sc,xena, v,/o sri h. SoXCria, 99/303, Sisa:au 
Badha Cha.uraha, K,,npur. 

Applicsnts. 

Vers us 

1. 	Union of India throu.jh General :::cinaRer, N. Rly 
Baroda House, New Delhi. 

2. The Divisional Railway Mana (:>/', Northern. Railway 

• 

—7-rer"--  
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Allanabad. 

3. 	The 5 nicr Divisional Commercial Supdt. R. Rly 
DRM Of`-ice: Allahabad. 

... Respondents 

24.. Original Application no. 1715/92 

1. Indu 12.rabha Pander, tWo sri S.N. Pandey. r/o 
94/1A Galla Bazar Tilharganj. Allahabac. 

2. smt. 	Yiro, Vo Sri 0.P Mishra, r/o 
62. Bhandari station Road, Jaunpur. 

... Applicant 

Versus 

1. 	Union of India through General 
Borada House, New Delhi. 

manager, N. Rly 

2. Divisional Railway Manager, N. lily A liunabad. 

3. Senior Divisional Commercial •Supdt. N. Rly DR'. 
Office , Allahabad. 

... Respondents 

2C Original Applicati 

1. Kripa Shankar, S/o 
F.O. Ram Nagar, Di 

on no. 133/93 

Sri V. Nath, Vill T.lata—ka—pura 
stt. Allahabad 

2. Umesh rThandra, s/o Sri 6. Prasad, 	Vill Tikari 
P.O. Bhamni Hitar,IDistt. ,llahauad. 

Appli CL rits 

Versu,  

1. Union of India through General 
Baroda House. New Delhi. 

2. Divisional Railway U.anager, N. 

;.".anager N. Rly 

Rly, Allahabad 

Sr. Divisional Commercial Superintendent, N. fly 
D11.1 Office Allahabad. 

\ ... hespondp;,ts 

cktse\— 
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26. Original Aplication no. 514/93 

Sri T. Pathak, r/o 
Distt. Varanasi 

2. 	subit De, s/o S.K. De, r/o Uma Kutir, Station 

Road, Jaunpur. 

... Applicant 

Versus 

1. Jr- ion of -India through 3eneral Manager N. Rly 

3aroda House, New Delhi. 

2. 	
Divisional Railway Manager, N. Rly, Allahabad. 

3. 
, Sr. Divisional Superintendent Commercial N. Rly 

ORM Office, Allahabad. 

Re spond cnts 

original Applicator,  no. 777/93 

1. 	satya prakash Mishra, s/o Sri R.S. A/3, 176 Krishna Nagar, Keedoanj, Allahabad. 

pplicant 

Versus 

1. 
Union Of India through General ;Manager, N. Rly 
Baroda House New Delhi. 

2. 
The Divisional Railway manager, N. Rly A llahabad. 

3. Sr.Divisional Commercial superintendent , N. Rly 
DWI Of ice Allahabad. 

. .. 	ries H on ..ents 

2%. 	Original A ppilcaion nc. 
	7/93 

1. shaLhi Kumar !:,ishral 5/0 R.A. Mishra, r/c Vill 
Shatwa ;ost '::archana, 	

Karchana, Distt Allakabod. 

Present address 134— Tula dam Bagh A Ilahif.)ac;. 

IT;a:endra prasad 	5/o Sr. D.P. Mishra 
Vill Kasidahan, Pest Nathaipur , Distt. Varanasi 

Anoop Singh, s/o sri s•p. 	
w/o Vill. and P.U. 

"agar Bhojpur, P.S. Attoo, Distt. Prata;:garh. 

Applfcats 

Versus 

1. 	Sri Krishna and Pathak, S/o 
viii. Amaon, 	Sahibdanj, 

S 

2.  
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1. 
Union of India through General !iananer, 
Baroda House, New Delhi. 

2. 
',Divisional Railway :Manager, N. Ely Allahabac. 

Senior Divisinal Commercial Superintendent N. Ely 
Allahabad. 

4, 

	

	scnior Divisional personnal Officer, Northern 
Railway Allahabad. 

S,-nior Divisional Accounts Officer N. Ely 
Allahabad. 

hespendents 

2E1„ Original Application no. 1028/93 

1. 	Rajesh Kumar Tripathi, S/0 Sri R. gripathi 
Rio 35V7/1, Jayantipur, Dhumaggang kllana-bad. 

App li cant 

Ve rs us 

7.1ni on of India through 	neral 1,anagui N. l‘ly 
Baroda House, N. Delhi. 

2. Divisional Railway ::tanager, N. Ely Allahabad. 

3. Senior Divisional Commercial manager, N. lily 
DRM. Office Allahabad. 

Respondents 

go. Original Application no. 1243/93 

1. 	shiv Prakash Dubey, 3/0 S.D. Dwivedi, r/o 
Nawapura (Kakraha) P.O. Fatehpur, Distt. Mau. 

... Applicant 

Versus 

1. Union of India through Seneral manager N. ly 

Baroda House. New De lhi. 

2. 
Divisional Railway .".anager, N. Ely Allahabad. 

3. 
senior Divisional Conuercial Manager, N. Rly 
Allahabad. 

\\ ... Respondents 

/6 



3j. Original Application no. 1362/92 

1. Pawan Kumar Pandey, s/o Sri S.S. Pandey, R/o 161/5 
A, Azad Nagar, South Melaka, Allahabad. 

2.  Arun Kumar Singh, S/o Late Sri Ramkant Singh, R/o 
Kaju, Allahabad. 

Applicant 

Versus 

1. Union of India through General Manager N. Rly 
Baroda House. New Delhi. 

2. Divisional RAilway ::,?nager, N. RI! Allahabad. 

3. Sr. :Divisional Commercial, superintendent N. Rly 
A llahabad. 

... Respondents 

32, Original Application no. 1511/92 

Suresh KUmbr Srivastava, S/0 Sri R.K.L. Srivastava 
r/o 36A/60, Judhv.al, Tilharganj Allahabad. 

... Applicant 

Vers us 

1. The Union of India through General Manage r. N. Rly 
Baroda House, New Delhi. 

2. Divisional Railway Manager, N. Rly Alla hi .bad. 

3. Sr.;Divisional Commercial Supdt. N. Rly y JRM Office 
Allahabd. 

Res )c ndents 

3;. Original Application nee 1609/92 

1. Sharda tabu, 5/10 GhL.ssit Lal, h/o - 65, Nakhas Kona, 
Aliahabad. 

2. Asrar Ahmad, s/o Sri Ahrar Anna 	, r/o 553 Attarsuiya 
Allahabad. 

'no Applicant 

Versus 

911-t\l" 
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1. Union of India though General Manager M. Rly 
Alla ha ba d. 

2. Divisional Railway nager, N. Ely Allahabad. 

36 	Sr. Divisional Commercial Supdt. N. Rly A llahabad. 

Respondents 

34. Original Application no. 162B/92 

1. Vijai Kumar Sinha, S/0 Sri D.N. Lal, r/o Hapar 
Colony Cr. no. 694—A Mughalsarai. 

2. Sunil Kumar Sinha, S/o 3ri V.N. Lal, R/o Qr. no. 
693—B Hapur Colony Mugalsarai. 

3. Narayan putt Dubey, S/o Late Sri K.D, Dubey, r/o 
131—SH, First Avenue, Railway Colony', smith Road 
Allahabad. 

... Applicants 

Vers JS 

1. Union of India, through General Manager, N. Rly 
Baroda House. New D-lhi. 

2. Chief Commercial Superintendent, N. Ely Baroda House 
New Delhi. 

3. Divisional Railway flananger, N. Ely Allahabad. 

4. sr. Divisional Commercial Supdt. N. Rly Allahabad. 

Respondents 

35. Original Ap Hit cLti on no. 166792 

1. sh Kumar M. shra, 3/0 Sri E,11. ishra 
r/p 41—C Eaghambari hoed, Tilak Nagar, Allahabad. 

2. sharad Dhyani, s/c Late Sri G.P. Dhayani, r/c 
C/0 3.P. Dhayani, prayag sangit sal.Liti, 12—C Kamla 
Ndlru Road, nllahatad. 

3. Eamji Verma, 3/c sri E,N. verma r/o House no. 
173/B Nailv.ay Colony no. 1 subedarganj, Allahaban. 

 

2e, 
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Versus 

1. Union of India through General M,anooer, 
Bareda H'use, New Delhi. 

2. Chief OcYcimercial Superintendent, N. Rly Baroda 
Nouse New Delhi . 

Divisional Railway Manager 	Rly 

4. 	Sr. Divisional Co:Imercial supdt. L. Rly Allahabad. 

. fly 

4 

H.espondents. 

344 Original Application no. 1773/92 

	

1. 	Vinod KUM.Jr Sic Sri R.Y. Ram, r/o C 757, GTB Nagar 
Careli Allahabad. 

	

2. 	Virendra Kumar, S/o Sri R.S. Rani il/o 23/B/76/C/ 
10031, Allapur, Allahabad. 

-SanoyA(umar Srivastava, 5/0 Sri R.P.Srivestava 
• 	r/o 140B/5A, Ch:Acia, p.O. GTE Nagar, ,,,llahabad. 

e .• Applicants. 
a 

Versus 

1, jni;n of ]ndio through General Marla er, 	iily 

Mei/ De lhi. 

2, The Divisional Railvuy 	 r. Rly Allahabad. 

3. 	St. Divisional Comml. Supdt. Northern Railway 

14.1, Office Allahabad. 
kespond;,nts 

Original A dicatijn no. 1821/(2 

s. 	Sudnir 	r /sto sri Nridayo Nara in south of Jonta 

Road, 	Yar, Distt. Patna, i resent Address. 
101 Arland Bagh old Bainaror::: 	lo no bad. 

Applicant 

Versus 



2.  

3.  

4.  

5.  
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IJnidn of India through Gneral ilanauer, N. Rly 
Baroda House. New Delhi. 

Divisional Rai 1.v..ay 1.7.anc:oer, C.
.Ely Allahabad. 

Sr , Divi!-iona:1 Commercial supdt.N. 	
Allahabad. 

Sr. Divisional personnal Officer N. Rly Allahabad. 

Sr. Divisional Accounts Officer, N. Rly Arra-h-abird-.----  

... Respondents 

3E. Original mpplicti on nu. 1822/92 

1. 	Ar.un Kumar, s/o Sri S.P. Srivastava, r/o 101, 
Old Baiharana Allahabad 

. Applicant 

Versus 

Jrnicm -of India through thcs General Manager, N. Elyn±::: 

Baroda House. Allahabad. 

	

2., 	Divisional Rai iv.ay N.anager, N. Rly Allahabad. 

3. 3r. Dvisional Comercial Supdt. N. Ply. Allahabad. 

4. Sr. Divisional Personnal Officer, N. Rly Allahabad. 

5. Sr. Divisional Account-. )fficer, N. Rly Allahabad. 

.. Respondents 

37. Original Applicaton no. 1825/92 

	

1. 	
Virendra pratap Singh, s/o R. Singh, R/o ::.urahan, 
post Shikaroanj, Distt. Varanasi. 

Virendra Bahadur Singh, S/o Sit R.B. Singh, R/o 
Vill i-rempur, post Chakia, Distt. Varanasi. 

	

3. 	:,tohan erased, s/o Sri Lalji, R/o Vill urahan, post 
Shikarganj, Distt. Varanasi. 

Brij Raj Yadcv, s/o Sri B.R. Yadav, R/o Vill 
Murahon, post shikarganj, Distt. Varanasi. 

	

5. 	Krishna Mnrari, Singh, s/o Sri R. "alrat, r/o 

will 	han, ost shikarganj, Distt. Varanasi. 

6. Surendra :atop Singh, S/o Sri R.B. Singh, R/o V11 
Pre, urpost chakia, Distt. Varanasi. 
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Vers us 

	I. Flly 
1. •inf, 	ci 	ndi a threJoh enera 	i,:iinecer, 

Baroda 1:6 e i ev: De hi , 

2. ::bief,Oaycle?, cial Superintendent ' 	
jily riarocia 

I-Ibusc _New Delhi. 

3. 	Divisional hal lv,re y 	na oer , 	Ttly Alla ; Lt: . 

4. Sr. Divisional Commercial superintendent 
Rly, Al la baba d. 

. . • Respondents 

4t. aiiigino 1 Apo cati -)n no. 1231/92 

Alok Ku .Jr Sin ha, 	'a Sri 	. Sir ha, r/o 233, 

Did Rairahara, Allahabad. 

z. 	;;; 
rive tetra, 5/0 Sri um f'raka. 5, r/o - 6/51 

ic„4 la - Danda Lthavrapur, HimTatrjang, A llahaU u. 

... 	A ,• lftants 

Versus 

la 	Union of India through :,enertil 	er, N. kly 

3al- 066 Houso, 'New DL ihi. 

2. 	Divisional Rai 	nager, N. Ply Allah‘lied. 

Sr. Divisional Commercial sup( t. N. Hly A llahabaci. 

... Respent nts 

414. Original Application no. 383/12 

1. 	Shwetank Verna, -/o sri E.P Verma, r/o 25, ;hes ki 
satti, Khuldabad. AllehaLed. 

A , p 11 cant 

Vcrscs  

1. i 	of inida 	 n rat 	:le: N. in1y 

HOJ 	Vev: 	1:1i . 

a 	 rt 	 y 

• 

2.  
nada 

7.3 



... Applicant 

Versus 

1. _The Union of Inida through General manager,.N 
- Earoda House, New Delhi.' 

-Diatisi_011a1 Hallway Ra-nager N. -.illy, nlla ha bra; 

S 
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3. Chief Commercial Supdt. N. Rly, Rail Bhawan, 
Baroda House, New Delhi. 

4. Divisional Railway 1-yianu.er, N. Rly, DEM Office 
Allahabad. 

Sr. Divisional Commercial Supdt. N. 1-.1y, Allahabad. 

... Respondents 

49,, Original Ap._, Lcati or. no. 643/94 

1. 	Shiv Dayal pandey, L/o Late Sri Pt. Krishan Pandey 
r/o Block no.27/10, Labour Colony, Naini Allahabad. 

3. 	Sr. Divisional Commercial Manager, N. fly Allahabad. 

• Repsondents 

43. Original Application no. 61/94 

1. 	Santosh Kumar Sinha, s/o L.J. Sinna, a/a 32 Yrs. 
r/o Vill Kanharpur, F.J. Khardan, Dis tt. Varanasi. 

• Applicant 

Versus 

1. union of -India through General „,anager, N. Rly, 
Baroda House, New Delhi. 

2. Chief Commercial Supdt. N. lily Baroda House, 
New Delhi . 

3. Divisional Railway Manager, N. 1;ly, Allahabad. 

4. Sr. Divisional Commercial Supdt. DRM OfficE 
Allahabad. 

... Respondents 
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42f. Original Applicaiti CI! no. 

1. 	Arland Singh, 3/3 311 S.b. 
Colony Allaha Illd d . 

394/93 

Si nigh, r/o 524—A, Ira f±i c 

r/o 5-0 

	

2. 	Raj Kumar Singh, 3/t Sri  
:A.G. Marg„;11ahaba.-1. 

, al lirai:ash singh, 3/ 
Allancbad. 

	

4. 	Santosh Kirnar Singh, 3/o 
Marg Allaha.ad. 

'..5. Singh, r/u 	5 

Sri 	sinJh r/o 5— 

S.K. Singh, :3/0 L.E. 	r/c 13,13 K t? la Dag 

Colony, ;;ii s ha ba d. 

J:mesh iratao 	S/c.Sri K.1-. 
Principal ,--, .B. inter 	

_ 	
pratapcsrr. 

/. 	3uni 1 Kumar Singh, 3/o Sri 	Singh, 	Vi 11. 
Sujaria, Toot 1irayadeen, Distt. Fratapgarh. 

3. 	Anil Kuoar 	S'io Sri h.P. Singh, do 'Jill. 

- -.-h-Gujaria, post .5rayudeol-ta, Distt. Frata ti.carh. 

Ablhalcari 
695-B, 'Loco Colony AlliaAaLed. -  - 

Late 
10. sunil 	Dania, s/o SriLJ.G. Baru°, r/c 39 R.N. 

P;agar All-Lhabad. 

ii. hajai Ku:nar srivastavi., s/c, sri R.B.L. jrivi 
r/o 152 Balua Ghat, Alli.haL:ad. 

12. ;,lukesh Kumar Srivastava, S/0 Sri id.S. Srivastava., 
h/o 128 Matiyara Road, Allahaba-. 

Applicants. 

veisas 

1. Jnicn of India, thnioh General t:lananer, N. Fily 
lway Soar:, naroda House. New Delhi. 

2. Chief Peosonnal Offices, 	1-tly Baroo'.ay rouse, 
Dsi hi. 

3.  

	

3. 	Divisional Rai lwa y 	, N. hly mll habad. 

	

4, 	Sri. Divisional Conro,r=roial Supdt., N. ..1y 
A llahabad. 

esFionants 

Ori gi nal App li cat or. no. 633/92 

'L. 

	

	Hamji, S/o Late Sri LalaRan, r/o 61,9/1 Teliarganj, 

Allahabad. 

ac to. 

S tu Vd, 

App1i ca nt 



S 
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Versus 

1, 

 

mien of India, through General !:.ana or, K. hly 
Beroda House, aew Delhi. 

2. 	The Divisional Railway Manager, N. :Jy. 

3. 	sr..Divisional Commercial Supdt. N. lily Allahabad. 

Rcspondcnts 

original Application no. 706/92 

1. 
Dipak Kumar Singh, sio Sri (Late) B. Singh, r/o 
1B/8A Rhanahambri Road, Allapur, llahabd. 

2. Akhter Nairn Siddique, S/o Sri L.U. Sidoique, r/o 
174 New Mehdori Colony, Allahabad. 

3. 
Mohd. Kaleem, 6/o sri Amir Uddin, r/o Vill Patulki, 
P.O. Kanehti Distt. Allahabad. 

4. Dilip Kumar, s/o Sri A.P. Srivastava, Rio 9 Elgin 
Road, CiVil Lines, Allahabad. 

Km. Shashi sriVastava, D/o Sri L.N. Srivastava, 
r/o 347, L1G Govindpur Colony, Allahabad. 

6. 	Suresh Pratap Singh, s/o sri Ram Nosh Singh, r/o 
Vill Chand Kamaniya, P.O. Khutj P.S. Khera, Distt. 
Allahabad. 

... Applicant 

Versus 

1. Union of India throrgh secrtory, Railway Board, 
Rafi Merg, New Delhi. 

2. General Manager, N. illy Rai Tway 3nawan, ( Baroda 

'House) —ow Dihi. 

3. Chief COmmercial Supt. 1.\ Rly Rai :1:Na 

( Parod,  H)use) Allahairad. 

4. Divisional Railway Manager, N. Rly, Allahabad. 

5. Sr. Divisional Commercial 3updt. N. hly, 
Office, Allahabad. 

:respondents 

4. original Application no. 648/92 

a 

Allanabad. 

J. 

Bhawan 

- • le. 
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1. 	ham 	S/o ::ewe Lal, r/o 71 A Dale ALlai..ur, 
edianabaci. 

• A plicrints 

Versus  a 

1. :n1Ln r f India through ,Scheral anager, 	Rly 
Earoda Huuse, 	Delhi. 

2. Divisi Col Rai 'way : aria, l , I. 	ily Alia 	Ld. 

S,nior Divisional Commercial supe.,7„ 	-e;ly Allot-1,31)u 

• Respondr-nts 

49. Original A polies-Lion no. 731/92 

1. 1:1 -4.; Kumar .tishra, S/o Sri K.K. 	;bra, r/p 
26/10, shiv Kuoti, Kri o si Rhawan, Allanabad. 

2. Frgni: :Lenard 1.r.ehesse, S/o Sri 	;:ienesse, 
94/i7, ,21d rus.,fordgani, AllahabaO. 

• AN 

Versus 

1. Jnion of India, th rough .A>neral 	y N. Rly 
Rail Snay.an, 3..--cuda. House, New Delhi. 

2. Divisional Railway u:anaoer, 	Rly 	of tics, 
All, naosd. 

J. 
!av,ab Yusuf Road, Aliohobac. 
Senior Divisional Commercial Supdt., DRM Uffice, 

▪ Respcnoe nts 

49. 
 Crioanal A placation no. 736/92 

1. 	praKaso Cha•dra, i-anziev, 3/o LI.D. Fanoei,ril e 
VIII a I-ost ELJbavv. al, Distt. Alit:hated. 

• tippliosht 

Versus 

1. 	Uhior. c f i ndia , tore r n .•;eoretari, Railikay :?oard, 
De 

S.ener 	: idnager, 	l'• Railway Ehay.an (BarcHa 
House) 

- 2_7 



St. 

1. 

1.  

2.  

o. 
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3. Chief Commercial Supdt. N. •R1yRailway Board, 
New Del':i.. 

4. Divisional Rails ;,,y ;.1anacer, No. Rly 12J---it.1 Ufii ce 
Allcha.:,:d. 

c . 	‘...,_. Divisicnai Commercial supdt. N. Rly, DV. ..) 
Alla habad. 

. 	p onci e nts 

Original i. pilcadio❑ no. :;80/92 

Dulab 	SA,  Ran Caur, r/o vill. scnapur, p. 
T.U. Senapur, Distt. .Taur. ur. 

kppllcant. 

ye r5 is 

jnion of iniiia thro_Igh 3eneral ;.1anaoer, N. 
Earc.ida Heise. 	Delhi. 

Divisional Railway manager, N. - ly, Allahabad. 

Sr, Divisional Cc merciel supdt. E. Fay, DIM 
0-1 tire, ,;11chaoad. 

Res.- ondent,  

Criginal Application no. 961/92 

Durgesh :lard :.1,ishra, 	Sri C.P. 	ishra, Rio 
433—la Kydganj, Allahabad. 

Formes hv,,ar prasad Trivedi, sio 	R.K. Trivedi 
r/o 116—A Bahadurganj, Tnak.ur Din Ke Hrct-■a, 
Disit. A llahcbad. 

:...endnra prasad Lishra, s/c 3ri K.P. :,Ushra, r/a 
577—A Nai Basti, 	Nagar, Distt. allahabad.  

Aapli c ant. 

Versus 
jnion of India thrau2h 3eneral 	or N. Rly 
Bar oda House, 1.,  ew De lhi.  

	

2. 	Chief Commercial Supdt.,N. Rly '3aroda House, No'.

3. 	Divisional 'Railway 1.1anager, N. Rly Allahabad. 

	

4. 	Senior Divisional Commercial Supdt. 	Dffice, 

N . bly Alla 'nabad 	 .0- Re pondents 	
2. 
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5Q, uri ulna 1 Apr ii chiti 	ru. 3o7/92 

i. 	Lit nes b 1- rasa d landey, S/c Sri R.N. Pandey, r/o 
viii. 	1■..ar, , P.O. R a hara , Di f tr. . 

• 
.tip; 	ca r,z 

Versus 

	

• 
	JnI on ci India througn Senera 1 :::ana go): 	Ely 

hew 

	

2. 	nivisicaal :railway Rana ;R-)r, 	. 	J,11r habad. 

	

3. 	Sr. Divisional Co7:.--.croia 1 3 ;irdt.. I.. T;ry 

... 	sh oncents 

original Ayill cation no. 1203/92 

	

1. 	Krishna Lal 3/o sri G. sarioi , r/o 12/14 J.S. 
G.I .G.3. 	Cow curd, mlichaLoci. 

2. 7,4benci2:6 sirgh s/o sri J. Singh, r/o 2/45, Ii-ama :‘;and 
,•.atiyara Road, Al lap 	, Ailaha bad.  

	

3. 	Hurl shanker Sin ,h, s/o Sri ham -.utar 	r/o 
2/45, haf:aa r, and i agar,  ;.iatiyara Road,  i,Ila hc bad. 

	

4. 	Tej _:ahadur Ram, S/o Sri Dal ging er Ram, R/o 
Radhambari Read, Al la ur , i‘llaha bad. 

	

5. 	Yogendra I ath,s/ o Sri Dudh 	h, r/o 535, Colonel Su 
Al la ha bad. 

Ap 

Vers as 

Cnibn 	ndia tnr nigh ,,enera 	an&iel, It. :73.y 
Baroda Rouse, ble• Delhi .  

2. Divisina1 Railway 'Lars :er, Northern Rai lvivy , 
Allababad. 

3. sr. Divisional GomRerci a I Supdt., 	. Ely Alit ha t:,ad. 

. . . by: s r.._rents 

. 	; 

29 
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54. uriginal Applic„,tion no•1207/92 

1. 
suresh Chandra .-iupta, 5/o srl Raja Ram Gupta, 

r/o 2 .
/3, New Re-wa bul iding, Leader Head, 

,1 lanai: 
Accuar 

2. pertho Sartni Dobdar, 	sri 	Dobdar, 294, 

pur, mllahHbad. 

Versus 
Illy 

1. 
union cf india thr ugh :.;ereral 	

N. 	, 

bc,r ode House, . Be 

2. Divisi „A..e, 1 Rai lwa y ',sana -:er , 	Al la haba 

3. 
sr. Divisional Commercial suedt. N. 

r-ily A ).11,-,na.Dad. 

Reseor.dont.s. 

5A,. urigianal A pplioati on no. 1345/92 

1. 
KrishanaKant Srivastava, ;le, sri (...ate) ;

: unni Lal 

Srivastava, rjo Rama Nano Nagar, Bhardwaj Puram 

Allahabad. 

2. 
smt. is ha .ani srivaslava, \c/o sri D.C. Srivastava 
r/o 520i<L Kydganj, Alla habad. 

-, 	Racesh Srivastava, 5/0 sii Kripa Shankar, r/o 
„J. 72— C/2, :1atiara Road, Bharadwaj Pura.,., mllahabad. 

zi. 	Sh,,
,n Shyam Singh, 3/0 ..721 „i.R. Singh, R/o vill Naraya 

npur, ppst shivgarh, Distt. Allahabad. 

5. 	
Brijesh Kumar Parclary, S/o sri S.K. FandoY1 
r/o 46, Kinche Rai Senqa prasad, ;:olviya agar, 

Allabaoad. 
... Applicants 

versus 

1.Jni :n of -India thro :qh general ',anacer, 	
Rly 

Earoda House, I<ev; 

2. 	Divisional Rai Tway 7.ana 	
All,hebad. 

sr, Divii-ional Cornuerc..
.ial su,.dt. N. Riy, Allahabad. 

... Respondents 

t1P, 11 C n ts. 

-Inarmirmr..._1=.- 
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45. Jriginal  r,,plication no. 1344/92 
	 • 

1. 	Vinod Kumar Srivastava, S/o Sri FLY.  Srivastava. 
r/o 751, . lib: Road, ha 	AllahaLon. 

,L4.)piicent 

Verr us 

1. 	Lini.-)❑ of 'Indio throum Son ral ana.ie , 	Rly 
Earoda Ho:se, rev: Dolni. 

• 

2. 	Divisi na. Railway Maria Jet, 1. . H 	, 
	I1 no hoc . 

Sr. '.1-ivic••nal Corr.-:•ercial supdt., 	lenabaj. 

. . . Aics;.ond r t  

57„ 	gi na A.  • liraton no. 1230/92 

.-larralf in,  
7 	

Slo Sri S.H. irs 	1:/o 
  na Lo c31/0, 	honshyam: a901, 	 .  

Dheerendra ;.ath Saxena, s/c Sri 	na Lath 3,x•ana 
R/o 	 .;a parr 	Sulem sarai, .,•lanabad 

pplccnts 

Vers us  

1. Jni 	of India through General :,',anag 	N. 
.iaroda louse, i'.ew 

2. Divisional Railmay Manager, N. ..ly rillehatad. 

3. c7r. Divisional Ccciercial superintrnder.t, h.. Rly 
Allanabad. 

.. • ilespord.rn ts 

urizJiIra t 	no. / 

S7r.n1;er, .4o •iri"S. 1: nker, r/o 6/31 Halo 
t 	 c 	be C. 

ath 	s/e. 	i -7c 	131— . i rc is ;:agar 

• :4::)2:1 cont. 

Vets us 

1. Union of ..ndia throgh .jeneral ana.er, E. did, 
: 	 Allona•.ad. 

2. Divisional Railway 27.ana.iel•, N. Rly, Allsha bad. 
\ "sitct:N., 
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3. 	Sr. Divisional Commercial Supdt. N. lily Allanabad. 

... Respondents 

59. Original Application nc. 647/92 

1. Varun—K-thukIa, s/O Sri a.p. Shukla, r/c 
"i9 A 7.inhazpur, Beni Ka Hata, All::haoad. 

• • • .-1 
	licant 

Vers us 

_lni on ofIndia through .3o e_al 	>aoer, N. Ply 
Barodd Rouse, New Delhi. 

2. DiVisional Railway :,.canager, N. Rly, Allabahat. 

3. 'in Divisional Commercial aupdt. 
Allahabad. 

... Respondents 

t- 
Original Application no. 494/95t 

1 • 	Suresh Kumar S/o Sri Tulsi Ram r/o 25, Lukas Gard, 
-Allahabad. 

Versus 

1. Jni n of ;nide through General Manager, N. 
Earoda House, New Dc lhi, 

2. The Divisional Rai .b.Aay Manager, N. Rly, Allahabod. 

The Senior Divisonal Cclmercial Supdt. N. Rly 
bth bath 

Divisiinal personnel Officer, N. lily, Allanabad. 

5. 	Sr. Divisional Acoo,ints Officer, N. Fay Allahabad. 

... Respondents 

€4% Original Apoli cati Dri no. 495/92 

1. 	Ranjni Kant Patel, 3/o Sri Chandra Shekhar, a/o 
2, Rama Land Nagar, /L.11apur, Allababaui. 

... Applicant. 

2_ 
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Versus; 
. . 

1: Jnion of ndiu throgh The Senclal 
foci house, Nev: 

2. DiviE1e.31 	 k. kly Allufcbof. 

3. seniru Divisional Commercial supot. 	lily Allohabud. 

4. sr. Divisiokal Persoonel Officer, h. :d.,: Allahuf...cd. 

217  Eivisional —cco)nt= officer, i.. li y Alic
- hcLud. 

-.:q.esco,a;ots 

6/. 	 1 A,cplicutiof no. 513[2 

1. Pralohc Sneokci Yadav, :/o Sri R.F. Vcdv, r/c 
Thron hill Rued, Allafsbad. 

Aptlicatt 

Versus 

fnicT of India through General unooer, 
BdrOdC.: DYJS9, 	Dlhi, 

2. Eivisiokel fluilv.cy 	10for 	. Rly Allchuaad.' 

3. sr. Divisional Commeeaciul Jupdt., 	—iy 

4. Cr. Divisional perosnnel officer, N. hly Allchubad. 

a r Divisional Account Officer, N. R] 

63 Oroinal 	Application 	no. 	U27 	c*2 

Ku cr 	3rivaistcva 	511  o 
r/3 	Cufitter,3ult: 	r, 	j, 

Respondents 

\, 7 	. 	Urivastavc, 
onbri. 

2.  F; chdre 3/0 ff 	r/c 

3.  

IL7:1/D4 	roc, 

Rakesh 	cinih, 
vii] 	H 	T.O. 	Notv. a 

.r.,flenofood. 

5/c sri .H 
Dir—t Alicnot 

4.  Encratji 	:2(ff: 	3/0 SI o 36— 3— Arri Yu 
.l1,habcd. 

4pliccfts. 

Versfs 

--.33 

• 

, 



Accounts f 

9;1'7' 

icer, N. S2 Allahabad. 

• • • if Sr  or. (le nts - - 3 it 
D visional 

// 33 /1 

1. Unidn 	India through Secretory, 	sway Board 
hail :,hawan, 

2. 	& rer g::,andgcr, N. RI)/ :aroda iouse, New 22hi. 

; 	rod a 3. :Lief COMME .  rcicl Supdt. 	Sa  
ew Delhi. 

4. D Officc,_ 

Allahabath 

abad. 5. Senior Diviicnal Sommerdidi Supdi- 

a. 	Statibn supdt. 	81y Alianabad. 

Aespon en-•ca 

,-4,:plicaton no. 632/92 

1:.alaya Kant, S/0 cri s.K. srivastava, rid 328 
'aaghambari 1h)using scheme, Eharodwajpura.m, dr..11ahei:sur, 

Allahata-d. 

Vercus 

1. Union of :ndia, throiTh 1:netcl anader, N. Rly 

2. Divisional GS /«;mymNA iloha ad. 

S. 	senior Div sional Commercial Supdt. N. Rli Allahabad. 

... Respondents 

crioinal Application no. 476/?2 

. 	Kumou Srivast:,va,*c Sri Lakshn Frasad 
\dawvAral 	aaam'',-1:ri Sr ih :.iro•Jan 

ilancLad. 

oolicant. 

Versus 

1. Union of India throunh Scneral „iand e 	. hd way 
3aroa. ::ouse, New Dalni. 

2. Divisional :(ailvay _anajar, N. 1 . Alidhatad. 

3. Sr, Divisional Domrercial.  su.jt., ,• idy Allahabad. 

4. Si. Divisional pen Officei, F. „Li AlicOdpad. 



Delhi 

/ 

6 	r 	 . 7. 

1. 	 K 
CL6 j k6 

3/u jti 	 c 	 J  
Li 

C .41. 9 

1. 	jni .n of Mc1ia thrc Jab Dencral ,..onager, 	RIY Daroda 1-:cusc MewD ihi 

C. • 0 3ivi:1- 	1 	]yrsy 	-La -.212, 

	 j0.131 	 . I1L; 

DjVit 	E.- 	erjc- 	1 	 , 1. . 

1311,71:d C;-. c-:1 ACC iLL-CLS 	Lfficer , i.. 	jah5LEd. 

• sr onhr s rits 

5(7• 	./oahas 	06t: OIL no. 2,1/93 

1. 	iper.dra Si. t, 3/0 Sri 	Singh, r/0 Tans Jr y os Jalcaldih, 	Sckaidit, 	stt \farors:7s:: . 

Ea jesh 	T 3is/c Sri 	 1/c MM .:Jr Post 3akaldhi, 	sak6lciih, Distt vara:-;asi. 

• • 

Vers us  

	

1. 	unicri s,  I rdia thrcr7h General ;:,ahacer, 	#lid ally c;y  
PoJsrd; Baroda House. LeW 

• 

shtefsasIHErcial 3updt. :‘. hly L6rcda 	: C1/4: 
t. 

	

3. 	Di viicn 	 y   .n  • 

. 	 :07.7EurCiil SU 

. 	 c-3ti or. hs.. 22C/93 

1. 	CarLicy 	prasaci, S/b Sri R.L. F r.?sad, rho 
22 Lath ra. i Hcv.: 

asod, 	

▪ 

 F. asid, r/o 
vil 1 	 ChorcOT1, Distt. Varanasi. 

Inadanamearsm‘r__- 
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Versus 

1. Union of India, through 3eneral Manaaer, N. Rly 
flailit..gy 'Board, Dorcdda House. :;cw 

2. Chief Commercial Supdt., N. Rly Baroda House, 
New Delhi. 

3. Divisional Railway Manager, N. Fly, Mishabad. 

4. Sr. Divisional Commercial, Supdt. Northern Railway, 
Allahabad. 

... Respondents 

679. Original Applimioi no. 219/93 

1. Ram Singh Yadav, S/o Si! R.A. Yadav, r/o 
Purabharg!ui, P.O. Suhansa, Tehsil rani, Distt. 
Pratapgarh. 

2. Tina Shanker Yadav, S/o Sri R.L. Yadav, r/o vill. 
Behdaul Khurd, P.O. Laura, Tehsil Patti, Distt. 
Pratapgarh. 

3. Om Prakash, S/0 Sri R. Dular, r/o Vill. Behdaul 
Khurd, P.O. Cauca, Tehsil Patti. Pratapgarh. 

4. Varsudev, S/0 K.N. Yadav, r/o Vill. Kudia—ka—pura 
Tehsil Machchalisahar, Distt. Jaunpur. 

... Applicants 

Versus 
1. Union of India through General manager, Northern 

Railway Railway Doard, Baroda Nouss. 
2. Chief Commercial Supdt. N. Rly, Baroda ?louse. New 

Delhi. 
3. Divisional Railway Manaer, N. Rly Aiia.Tabad. 
4. sr. Divisional Comm?rci .,1 Supdt. N. ,',11ahabad. 

Tios,)andents. 

	

79 	Crigianl Application no. 197/93 

1. Chet singh, S/o Sri Raj DThadar Singh, r/o Vill. 
Ina/goon, past semraha, Distt. Varariol. 

2. shiv K_nnar,mic.hra, - ,s/o sri R.P. Mi:hra, r/o 
'.'ill Tatihara, Post Deonahti, Distt. AllaLabd. 

3. 	Vinod Kunkar S1noh, s/c s.1 
Vill Raon, Post 3emradh, Distt. 

Sin? / 

1 • 



Cha:)dra jritHi, 73 fi 3:3.5. 
1/3 	 D237.tt. 411,3.6 .a6. 

31-iyam 	 , s/ 5L 	 333 
Top), 

• • • 

V€Lrs- Js 

 Irdi a thropc,5 :net.  i 	ar,a1 •;.. 	, 

	

baroci;-, 	. E3v. Ln.:Lhi• 

3.C, .ie 	'Jo 	.3[21 5 	t. 3:060 	Lice, :we 

V3- S 	I 	 Fl 'RE.' I ,. • 	 - a; 	L&(-.4• 

fir 0..11- fiE. 	C.... 31. 	3 -2, 	:11 
Ldri 	 i cHic...-•Jao

: • 	• 
HespoLDDnt; 

	

4112: • 	 on no. 362/93 

a. 	pre 	hanker, 5/0 sri 	3.HW. paridey, 1/3 45 •axii.c,.7.-1 

Tula, Allahabad. 

• Gan:1a .! KLIT131, 3rivastva, 	i 	(1,:2 7.,a) 13•11  • 

	

Srivastava,I/O 16/11 	sc.:ft:oat i6bac;h,3b 	. 

	

s/ 3 3ri M.N. A,c3 hit 	// u•-/ 
• • 

LOC—) 

pr6s3(31  3livostoVa, s/: 3-ri ( -ate) 3.-37 . 
slivEstava, 	97/A, Karbala, ,3.1a".--,)b::.0. 

-
fajendra 5olast,.3/3 5! p.3. 336rDs-I r/o 
o3 3-al avon Tcia, ,'-u13161--ic:„La•i • 

o.Oln irakash :rivastava, 3/: 3rd 
r/o c 	( b4) 	 GolDry 3/3 A1lap3r ,:41bh033D. 

	

7. 	:.-1 	 u 	, 	../ 	• H • 
.7±1V 	. 

• 3:31-1 	 ;111 	 3 / 	 31 	sjS, 

i / J 	J11 	ar " 	y 	a -:(3r, 	3...:3-u.s • 

I.D.J..F. -:ova,' a 33,2, 3.:, • 	:3J iv -D3 
'7. 	T. 	DC a 	. 	 -6 k- 	• 

12. 	a- erci 	1%1,-3 3'2, 3/D 3 3 	 T/3 
,:at,i!,H3 3 Y-loao, ,-,1 r' 

• • 0 
	 G . 

'12r:sus 

	

i• 	ir):1 --..•, of 	thro:Dh  

- 2? 
%.tL 

kis 

'1 • 

• 
-/J 



Railway 80ard, Burode :louse, Al New Delhi. 

2. Chief personnel Officer, 1cnt± rn 	
Bared-] 

douse, New De lhi. 

3. Divislonal Railway .Nrinager, N. Lly, Allahabad. 

4. 
Senior Divisional Commercial supdt. N. 'Aly, 

AllahaLud. 

12.4 Orici:-:31 Application no. 151/93 

1. 
Uhec KumL-r Yadav, Sin Sli P.L..Yadav, r/o 184—A 

, 

AluiJiliagh. Alls1a5ad. 

2. shailenOra Sahel Verna, s/o 511 B.F. Vcrma, 

301/41—A/9E Tilak Nagar, Allahabad. 

1. 	Km. hajeshwari, D/o Sri Ram Dass, r/o 2/92—A 

h 	'.:agar, agar, Allahatod,  

4. sunil Kumar Srivastava, S/o Sri A.N. Srivastava, 
r/o 127 .":atira Road, AT!lahubad. 

5. Rajesh Kumar, S/0 azi S.P.L. Srivastava, r/o 
C.G.L. Srivastava, Sudamadih, Dhanbad. 

6. Awadesh Kumar sir.,gh, S/0 Sri J. Singh, r/o surahiya, 

Post -:.ansdih, Distt. Eallia. 

7. Anjeni KUMEIr Srivastava, s/o sri V.N. Srivastava, 
r/o 28—A Krishan Nagai, AllahaLad. 

6. 

	

	Karunesh Kumar, s/o Sli T. Path, r/o 545-3 Shanshyam 

Nagar, Allahabad. 

9. shiam prak ash Srivastava, s/c Sri P. La; r/o 
En 54 Baghambari Colony, Allahabad. 

10. Lalit Kumar, S/a sri :'rem Ku ar, r/o 16/11 hew 

sohtatiatagh, Allahabad. 

1. dr:lon 	India through Seneidi .ulager, 	hly 

Earoda Noise, 	Delhi. 

2. Chief Personnel Officer, 1. . 	Baroda House, 

New Delhi. 

3. Divisional Railway ;:iahager, 1. 	Allahabad. 

4. senior Divisions]. Commci- disl salidt. N. hly ;,11.ehabad, 

nespon:ents 
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73. 	Original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, s/o 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, kllahpur, 	

S 
Allahabad. 

Applicant 

Versus 
1. Union of India through Genral 

Manager, N. Railway Head Quarters 
Off ice Banda House, New Delhi. 

.... Respondents 

OHDER(RtSERVED) 

JUSTICE B.C. SAKSENA. V,C  

This bunch of 72, cases in all involve almost 
fiRti 

identical questions of fact and law and reliefs also. OA 

83 of 1992 is being treated as the leading 04. iip number 

of days of working varies in each of the 0,AK and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toil on the 

allegations made by the applicants in the month of January 

1982. 

2. The applicants alleged that they had worked for 

the period. indicated by them in the various 0.AKs,in the month 

of January 1982 U its.15/. per day. The ak►licants allege 

that on the basis of Railwa$ Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. Reliance for the claim is based on the decisions 

of this Tribunal as also the P.B. in a few 0.As preferred 

...P39 
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by persons similarly circumstanced. The applicants, 

therefole , have sought a re lief for a direction. to the 

£espcndents to re—engage the applicants as Volunteer 

Ticket Collectors ur Motile Booking Clerks as per Extant 

Rules. They have also in some petitions prayed that a 

direction be issued to the respondents to take the peti- 

tion:,rs on duty and pay back wages from 1C.12.90 till 

the date when they first presented themselves for engage- 

ment. 

4. 	
The respondents have resisted the petition and have 

filed a countr affidavit as also a supplementary counter 

off id avit. 

u. 	
The applicants have filed a rejoinder affidavit. 

The applicants have admittedly not re—engaged after their 

short stint ranging between 5 to 18 days in the month of 

January 1982. The Railway Board's circulars doted 6.2.90 

is annexed as Wilnexure Al to the leading 0.A and have 

also been annexed in ithM some of the 0.4As. A p_rusal of 

the said letter shows that in the light of the judgment 

dated 26.8.87 of the Central Administrative Tribunal, 

Principal Bench, New Delhi in O.A. No. 1174 of 1984(Neera 

Mehta and Ors Vs. Union of India and Ors ) and dismissal 

of the SLF No. 14613/87 by the Hon eble Supreme Court 

on 7.9.89. The Railway Board has decided that the 'cut 

off' ::ate for being considered for absorption in 

regular employment against regular vacancies earlier 

pro•ilsd to be 14.8.81 will be substituted by 17.11.86 

Paragraph 3 of the circular- letter is the anchor sheet 

for the claim in the present U.A which reads as ondet:— 

„ ..p40 
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barred by time, laches 

`14,. 	The learned counsel 

have not been engaged after 

urged that the 

January 1982. 

applicants 

He further 

and acquisoance. 

• 
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In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent on 

Railways, as a result 

17.11.86 or any earlier instruction to the 

dipcontinuance of the scheme by zonal 
	 _Board's 
of/Witletter, dated 

same effect may be re-engaged as Mobile 

Booking Clerks as and when they approach 

tbe Railway /Administration in regular 

employment may be considered after they 

complete 3 years of service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under para 1. " 

	

6. 	
In paragraph 1 attention was invited to Railway 

Board's letter dated 21.4.82 and the 'cut off date' 

provided therein was 14.8.81. 

	

10. 	We have heard the learned counsel for the parties. 

a. 	Shri B.B. Paul, counsel appearing for the respo- 
ndents raised a preliminary objection that the 0.AKs are 

submitted that the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated 17.11.86. Their discontinuance had taken place four 

...p41 
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We, however, feel that it would not be 

controversy for the purposes 

of deciding the 0.As. We, proceed to decide the 0.44 in the 

light of the claim based on the provisions of the Railway 

Beard's circular letter dated 6.2.90. W6, however, make it 

clear that we may not be understood to have accepted the 

claim of the applicants with regard to the days of their 

working. We may take up the plea of the 0.As being barred 

by limitation. Admittedly, none of the applicants initiated 
any 	proceedings in any court to challene their 

discontinuance made in January 1982. The Central Admini-

strative Tribunal was constituted in November 1985. These 

Otis have been preferred in the year 1992. 

14. 	
As noted hereinabove, the basis for the claim 

apart from the provisions of the Railway Board's letter 

dated 6
.2.90 is certain decisions rendered by this Bench 

..p42 

was not competent to issue this 

certificate and the said certificate cannot be treated as 

proof of the workinaperiod of the applicants indicated in 

the certificates. 

recessary to enter into this 

years earlier and not on the basis of the Railway Board's 

said letter. 

lc. 	
The respondents have also disputed the correctness 

of the averment made by the applicants about their having 

worked for the duration indicated by them in each of the 

°As. The applicants in support of their assertion of 

having worked in the year 1982 for a number of days indicated 

ay them during the 1Kumbh mela' have been aneexed, copy ofa  

ohttlficate stated to have been issued by one Ram Das who 
Head 

las given out his designation as/Ticket Collector 1KM, N. Rly 

idlahabad. Copy of such a certificate has been annexed as 

i‘nnexures H-3 and A-4 to the leading O.A. Shri B.B. Paul 
.mbmitted that Shri Ram Das 
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of the Tribunal. The said U.As are O.A. No. 722/90 

Rajendra kum,,r Srivastava Vs. Union of inciia and Ors, C,A 

No. 471/8C Maikesh Kumar Srivastava Vs. Onion of indlik and 

Ors, O.A. No. 648/91 Madan MOhan Pandey 	1--dni-on of India- 

and Ors. No doubt, in these cases orders for re—engagerent 

of the applicants therein had been passed. On the material 

placed in the supplemantary affiL vit we find subsequently 

in several other cases decided by this Bench of the 

Tribunal, a different view was taken when it was pointed 

out that the Railway Board's 

Booking clerks and the decis 

in respect to Mobile Booking 

circular applied to Mobile 

on in Neera Plehta 	czase was 

Clerks. This distinction was 

noted while allowing a few review petitions in some 0.As 

and in u.A. No. 131/92 Lalji Shukia and Ors, the only 

direction given was that the respondents may cons.ider and 

analyse the cases of :,gobile Booking Clerks and find out 

if any scheme can be framed by them laying down a parti-

cular criteria for re—engaging them on casual or daily 

basis. A,ainst this decision, the hallway Authorities 

preferred an SLP before the Hon. Supreme court and the 

Hon. Supiame court by an order dated 7.4.94 passed the 

following order: 

De lay condoned. The order only gives a dire- 

ction to the petitioner to find out any scheme 

can be :lamed. The Union of India 

can examine the rnatterx and if it is 

not possible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impucned order 

that the scheme should be framed in any 

case subject to thePPYF. observations the SLP 

is disposed of". 
p43 
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astoscertzmumuttialat Ahtnapeetstnesve7skitriti%filirmaireeatifli 

Subsequently, the Railway Administration consideredx the 

possibility of framing a scheme in the light of the dire- 

ctions given in Lalji Shukla's 	case by the Bench of this 

Tribunal which was also repeated in some other O.As which 

came for decision subsequent to the decision in Lalji 

Shukla's case. 

11, 	
The Railway Administration in the supplementary 

counter affidavit have indicated that they have taken a 
decision that no scheme can be framed for Volunteer Ticket 

regularisation in group'C' 
ed 

would militat/bgainst the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in pars 127 of Section B of Chapter I of the 

Indian Railway Establishment Manual 1989 Edition. They have 

further taken the view that no such posts or vacancies exists 

on the Railways for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re—engagement on casual or daily basis. 

15. 	It was also held that re—enagagement will burden 
the public exchequer and will also enlarge backdoor entry 

and will affect reservation policy as contained in Article 

16(4) of the Constitution of India. It was also held that 

framing of such a scheme for those Volunteers who have clearly 

worked for a period of merely for 5 to 48 days will be against 

public interest as the posts filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 
would be deprived of their legitimate rights. 

...p44 

Collectors for absorption 

category posts since this 

and 
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rwmittedly, this scheme has been given up after 
a 

A7.11.86 and the Railway Administration has for cogent reasons 

indicated thot tt was not feasible to draw up d scheme as 

re.juired in orders passed lin various 0.IA.s 

167. 	Shri B.B. Paul has also invited eta our attention 
-Vc\-  

to certain decisions in review petitions which were allowed. 

to 	On the basis of an .nology of the decision by the 

Principal Bench in 'Neera Mehta's case direction for re—engag 

ment had been passed in the OdiA.S. While 0400444,g allowing th 

review petitions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity between Mobile Bookiny Clerks ana Volynteer 

Ticket Collectors. The present applicants fall in the later 

category. 

16. 	quite a large number of decisions have been rendered 

from time to time and the view taken in the earlier decisions 

have been washed down or even not accepted in later decisions 

and a direction to draw up a scheme was only provided as in 

1,51ji Shukla's case(Supra), which wais followed in many other 

subsequent decisions. The turns end twists which have taken 

place in the view expressed on the question have been referreC 

to show that the decisions of this Bench of the Tribunal on 

the basis of which the applicants /c aiming sirilar benefit 

being extended to them do not hold the field, 

i. 	We may now take Up for consideration the plea cf 
banefit of the 

the applicants that the decisions in some 0.A.s in favour of 

similarly situated persons may be extended to the applicants. 

It s now fairly well settled that the judcment of the Tribune 

A 

' 7 Al1.111.11= 
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foq that matter of any court does not give rise to a 

cause of action. It is the orders of the authority 

concerned or their inaction which give rise tO:the 

grievance and the cause of action based upon this has to 

be considered for purposes of determining whether the 

petition is barred by time under the provisions of Sec. 

21 of the Administrative Tribunals Act. 

18. As was noted by the ::nadras Bench of the Central. 

Administrative Tribunal in a decision reported in (1994) 

28 AIC pg. 2L 	Nadu Divisional Accountants Associa- 

tion and Qrs. Vs. Union of India and Cars, this position of 

law has been clearly affirmed in the judgment of the 

Supreme court in 'Shoop Singh Vs. Union of India and Ors. 

(1992) 21AXC page 675. Before the Madras Bench the 

question of delay was raised and it held that since the 

delay has not been satisfactorily explained the C.A was 

rejected on the ground of limitation alone. In that 

case an order adverse to the applicants was passed on 

14.10.66. A decision on a similar order was rendered 

by the Chandigarh Bench of the Tribunal on 1.5.91. There 

after the applicants Association moved in thG matter and 

made a representation. 5 years delay was held as fetal. 

19. A Full Bench of the Ernakulam Bench of the 

Tribunal in a decision reported in (1994) 28 AIC 177 has 

also taken the view that decisions in similar cases cannot 

give a fresh cause of action and the period must be counted 

from the date the claim relates. 

...p45 
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21, 	The Hon ible Supreme Court in 'Bhoop Singh Vs. Union 

o -  ineic snd Ur's (Supra 'I  had interalia, he Id that "inordinate 
ic 

and unexplained delay and laches by itself/a good gr,und 

to refuse relief to the petitioner irrespective of the 

merit of his claim, it was als:„ observed that Art. 14 or 

the principle of non-discrimination is equitable principle. 

Therpforo, any relief claimed on that basis must itself 

be founded on equity and not ha alien tc that concept", 

may also refer to a relevant observation made in a 

recent decisiun of Hon. Suprerre Court in 'Ratan C.bancral 

Samant ant .ors. Vs. Union of India and ,Jrs reported in 

1394 S.C.C(LE.S; page 132. The petitioners before the Supre-

me Court in that case were casual labourem of south eastern 

Rail...„,ay. They were alleded to have been appointed between 

1964-69 and represented between 1375-78. They, through 

their petition sought a direction to bo issued to the opp, 

parties, to include their names in Live Casual Labourers 

Rat,;ister after due screening and to give them re-employment 

according to their seniority. The basis for the claim 

amongst others an was a few judgments rendered by the Apex 

court in 1985 andr87 directing the Railway Authorities to 

prepare a scheme and:to absorb the casual labourers in 

accordance with their seniority. The petitioners appeared 

to have made a representation in 1930 to the Authorities in 

‘...hich it was allegod that they are not following the orders 

of the Supreme court, High curt of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hun, 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

1990 held that two questions arise; 
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are 
(i) whether the petitioners/entitled as a 

matter of tight to reemployment. 

(ii) whether they have lost, the ir right ,  

if any, due to delay. 

	

22b. 	 While dealing with the said question the 

following observation was made :- 

" Delay itself deprives a person of his 

remedy available in law. in absence of 

any fresh cause of action or any legislation 

a person who has lost his remedy by lapse 

of time looses his right as well". 

23. A Full Bench of the Tribunal(PE) while 

deciding U.Ais 767 and 842 of 19E9 made the following 

relevant observation:— 

It is not opens*. to court of record to 

pass an order in respect of persons who 

are not even present before it by any 

application or petition. In this view 

of the matter the view taken in the 

case of one or more employee by a judicial 

forum cannot be it_so facto made appli-

cable to all other employees in the same 

cadre, rank or situation by another 

judicial forum." 

This observation also supports the view taken hereinabove 

that the judgment in a case does not give a cause of 
who 

action to another employee ,/claims to be similarly 

circumstanced as the applicant in other case earlier 

decided. 
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24. koul, 	rued counsel ai_i.:Piring 

the rasponcents have invited our attention to t decision 

rencered by the ri.incipal :Bench 	'ichish Chakrabor ty 

Union of indiA and urs, • eportad in .1.9:4 	.41.7 332. 	in 

the said case the facts are almost identical as in the 

case in hand. The applicant alleged that he v:as engaged 

as Mobile Ruokinci Clerk from 1.6.C5 to fl,7.S5 and had not 

been enoaeid hereafter:. He made a representation statinn 

that he has wo:±ed for 	dais in 1S. 35 and in vier of the 

c irc4,1  ar cf the •-.ailwoy P card dated 21..9. :7;2 he be also 

considered for absorption as Picbile Booking Clerk. The 

oppl leant Is representation was rejected and he was informed 

that he cannot be absorbed in terns of the letter dated 

12.C. 92. in the said case the applicant based his claim 

on the basis of a decision of the I.B. in a similar hunch 

Itof the cases. The i•ivision Bench 'Look the vie‘r 

there is no parity or simil7rity between ;.he ai_plioonts 

case and the applicants in the bunch of cases deoLde• 

earlier, It was held that since the services of the 

applicant was not discontinued as a result cf Railway 

Board 's letter doted 17.11.56. the ep. licant 's case was 

tbj not covered by pare 3 of the Railway Board 's letter 

dated 6.2.9C. Since he was not dis'cherged consequent 

upon discontinuance of the scheme by the zonal Railway 

as a result of letter dated 17.11.56. The same situation 

obtains herein also and we have. already held accordingly. 

25. in the said case, :etc:I ring to the decision of the 

Supreme court in 'Shoop Singh Vs. Union of India and Ors 

(Supra ), the -.•uestion of delay was also 

V, 	.4,0•P4C 
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considered and it was held that the petition was barred 

by limitation the cause of action having accrued 	in 

July 1985. ,The said 0.A was file& sotetime in the year 

1993. 

24. 	 The learned counsel for the respondents also 

invited our attention to another decision rendered by the 

same Division Bench of the Principal Bench in 'Anil Babu 

Sharma Vs. Union of India and Ors reported in 1994(1) ALI 
-.7 

pg-84. 

2$. 	 The petitions before us are clearly barred 

by limitation as provided in Sec. 21 of the Administrative 

Tribunals Act. The provisions of the Railway Board's-

letter dated 6.2.90 is not attracted and applicable to the 

applicants. 

29. 	 Admittedly, the scheme hen been given up 

since after 17.11.86 and is no longer in force. This fact 

cannot be lost sight of. The applicants therefore, cannot 
the 

be granted/relielbprayed for by them. The applicants also 

raised a plea that one Shri R.N. Shorey and 12 Others Volu-

nteer Ticket Collectors have been included in the approved 

list of 1982. It is, therefore, pleaded that the responde-

nts have been given re—engagement to some Volunteers as 

Volunteer Ticket Collectors on Pick and Choose basis. 

%q. 	 In the counter affidavit, it has been indicat 

that the 12 persons named in para 4.1C of the leading 0.A 

had been re—engaged as Mobile Booking Clarks and not as 

Volunteer Ticket Collectors. The allegation, therefore, 

hAL, been denied. Be that as it may, the applicants would 

be entitled to the relief claimed by them only if it is 

based on any statutory provision. The act of the respo- 

ndents in re—engaging a few which has been satisfactorily 
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explained will net give rise to discriminatory tre- ,aent. 

The applicants in effect are seeking re—engagement cn the 

strength of having worked for a period ranging betvflen 

to id cays,which also is doubtful,and has been 77"isputilid 

by the respondents. 

31). 	 in view of the discussion hereinabove, en 

a totality of the circumstances v.,e are not pursuaded to 

grant the relinfs claimed for by the applicants. The C).As, 

lack mhrit and are:F.: accordingly dismissed. No order as to 
cwt 

( K. l'itEHLLUVAR ) 	 r---(19.:7SnitSENA 
:4EMBEA(A) 	 viCE CHAIR:',AN 

LATE); DECE]..BEt.(clo, 1994  

/liv/ 

costs.! 

31. 	 The copy of the judgment shall be placed 

on each of the u.As which have been decided by this common 

juuement:  


